CENTRAL ADRINISTRAT IVE TRIGUNAL, ALLAHABAD
Registrstion T.A. Ho.798 of 1987
(WP, NDs14820 of 1982)
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This Urit Pokition Ne, 14820 of 982 has baon
rece ived on transfer to this Tribunel From the Hon. High ;
Court of Judicature 2t a1lakabad under Section 29 ef |
tho ARdninistrative Tribunals Act XIII ef 1985. The
petitfoncr was a teacher in C.T. grade in Gandhi Smarak
Intermediate College. He has filed thie petitien
against Uttar Pradesh sevt. and District Inspsstor of
Schacls and the collage concerned, This is mot a
sezuice matier in gacnect aof porsons ment ioned under
section 14 of the Act. This Tribunal has no jurisdiction
to docide the essas, Sc the file of the same be
retranemitted te the Hon, High Court of Judicature at
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